
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretariat)

****,1.

No.: 198 Dated: 20.05.2017

Consequent upon the appointment of five Junior Assistants in Subordinate

Courts of Kashmir Province pursuant to High Court order No. L76 dated 17.05.2017

after operating the waiting lists, the following adjustments/postings of these newly

appointed Junior Assistants and transfers thereof are made in the Subordinate Courts

of Kashmir Division:

1. Shri Mohammad Sadiq Parry S/o Gh. Nabi Parry R/o Bandgam, Budgam appointed temporarily

as Junior Assistant in the grade of Rs. 5200-20200 + Grade Pay 1900 is posted as Junior

Assistant/ Cr. Clerk in the Court of Munsiff/JMlC, Pampore vice Shri Latief-ulAziz Sheikh.

2. Shri Raees Ahmad Dar S/o Gulam Mohamad Dar R/o Lisser, Chawalgam Kunderpora, Kokernag

Anantnag appointed temporarily as Junior Assistant in the grade of Rs. 5200-20200 + Grade Pay

1900 is posted as Junior Assistant/Civil Clerk in the Court of MunsifflMlC, Shangas against

available vacancy.

3. Shri Mohd. Yousaf S/o Abdul Quyoom Sheikh R/o Nawagabra, Karnah Kupwara appointed

temporarily as Junior Assistant in the grade of Rs. 5200-20200 + Grade Pay 1900 is posted as

Junior Assistant/ criminal Clerk in the Court of Speiial Mobile Magistrate (Sub Judge), Trehgam,

Kupwara against available vacancy.

4. Ms. Mehnaz Farooq D/o Farooq Ahmad Ganai R/o Malik Angan, Fateh Kadal, Srinagar

appointed temporarily as Junior Assistant in the grade of Rs. 5200-20200 + Grade Pay 1900 is

posted as lunior Assistant/ Civil Clerk in the Court of Passenger Tax and Electricity Magistrate,

Srinagar against available vacancy.

5. Shri Nissar Hussain S/o Darwash Ali R/o Karkit Badgam, Kargil appointed temporarily as Junior

Assistant in the grade of Rs. 5200-20200 + Grade Pay 1900 is posted as Junior Assistant/ Copyist

in the Court of ChiefJudicial Magistrate, Kargil against available vacancy.

6. Shri Latief-ul Aziz Sheikh, Cr. Clerk/Junior Assistant, Munsifff MlC Court, Pampore is transferred

and posted as such in the Court of Additional Special Mobile Magistrate (Munsiff), Awantipora

against available vacancy.

Noter

i) All the new appointees shall join their place of postings within a period of 15 days from the date of
receipt of the Order. ln case any appointee fails to join within the stipulated period of 15 days,

his/her appointment shall be cancelled without any further notice.

ii) All the Presiding Officers before whom the new appointees have to join are directed to get all the

testimonials of appointees verified from the concerned authorities.

iii) The appointee shall give an undertaking in the shape of an affidavit duly attested by a Judicial

Magistrate lst Class to the effect that in case adverse report about his /her character and

antecedents is received from the lnspector General of Police, ClD, lammu & Kashmir to whom a
reference shall be made by the concerned Presiding Officer, his/her appointment shall be deemed

to be cancelled ab-initio and he/she shall have no claim on his/her appointment.
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iv}Thesalaryoftheappointeeshallnotbedrawnanddisbursedunlessasatisfactoryreportinrespect
of (ii} & (iii) above is received' 
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